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(c) the detai s of this proposal?

THE MINISTER OF HEALTH AND
FAMILY PLANNING AND WORKS,
HOUIING AND URBAN DEVELOPMEP T
(SHRI K. K. SHAH) : (a) 'es, Sir. The
proposed Board will be , statutory one and
will replace the existing High Powered Board
which is an advisory body.

(b) The pro iosal has the concurrence of
the Lt. Governor and the Chief Executive
Councilor.

(c) This cannot be stated at present, as
the proposal is still under discussion with the
Gover iments of U.P., Haryana and
Rajasthan, who are concerned with the
matter.

Waw @i farm W ofafeat
*468. o Wi AR :
ot w7 fag anf :
w1 B SRR
T quW A T2
o fas

AT AT FAT

(%) Sraw dar fawe F w@ W
yaw ey 6 fyad-feadr wfor o
A€ drgr qrfamat A4

(7) foef @ta oot # soiw
# gu Fr@r § e wE-ad
2 Wk

(w) g1 = & fom g fad
gt fafadmr & atez  woTEAOT
T TR

RAED
gt

t| ..i.e. POLICIES
*468. DR. BHAI MAHAVIR :

SHR MAN SINGH
VARMA: SHR LAL K.
ADVANI :

Will the TRIME MINISTER be pleased to
sta'e :

(a) the State-wise amounts of the new
insurance policies sold during last year by the
L fe Insurance Corporation ;
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(b) the fluctuations in the L.I.C.
business in each State during the last
three years ; and

(c) the State-wise figures of the
investments made by the Corporation
in these years ?1
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t{THE MINISTER OF SUPPLY AND
MINISTER OF STATE IN THE MINISTRY
OF FINANCE (SHRI R. K. KHADILKAR) :
(a) and (b)
Figures of new life insurance business State-
wise are not readily available. However, a
statement giving the statistics zon-wise
during the last five years is laid on the Table

of the House. [See Appendix 72, Annexure
No. 41.]

(c) A statement showing the State-wise
figures of the investments of the Corporation
as at 31-12-57 and 31-3-69 is laid on the
Table. [See Appendix 72, Annexure No. 42.]
State-wise details of the investments as at 31-
3-1967 and 31-3-1968 would be laid on the
Table of the House as soon as they are
available.]

NATIONALISED BANK
BRANCHES IN RURAL AREAS

*469. SHRI RAJENDRA PRATAP
SINHA :
SHRI KRISHAN KANT :

Will the PRIME MINISTER be pleased to
state the number of branches

t[ ] English translation.



